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Notes of The Registry

Order of The Tribunal

Heard 1d. counsel for petitioner and dlleged cogtemnors. -

Ld. counsel for petitioner submits that in compliance of the dii‘ect_ion of .
this Tribunal, the Appellate Authority has passed the order which give a |
fresh cause of action. o ’

Accordingly, CPC:is dropped.

-Notices, i1ssued, if any, are also discharged.

Petitioner is given liberty to challenge the order of: Appellate Authority,
if he further aggrieves. - .
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